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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 304/2019 

 

M. HARIDASAN        Petitioner(s) 
VERSUS 

 
 

STATE OF KERALA & ORS                                        Respondent (s) 
 

 I N D E X   SR. NO.                      DESCRIPTION Page Nos. 1. Statement of facts/Counter with regard to the report of the Joint Committee filed by Secretary, Environment Department for State of Kerala.     1-5 2. Proof of service     6                                                                                                                                                                                                         
    

 NISHE RAJEN SHONKER 

ADVOCATE FOR THE RESPONDENT   
STATE OF KERALA   

 Tower 4, Flat No.301, Supreme Towers Sector -99  
Noida  201304, 

DATE: 30/12/2023                           Email Id: nrshonnker@gmail.com,   

Mob:9811342057, 3421
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Bobby Singh <bobby.supremecourt@gmail.com>

Reply
1 message

Bobby Singh <bobby.supremecourt@gmail.com> Sat, Dec 30, 2023 at 1:45 PM
To: Jogy Scaria <advjogy@gmail.com>, Anshuman Srivastava <anshuman.law@gmail.com>, 56chamber@gmail.com,
"Abhilash M.R." <2abhilashmr@gmail.com>
Cc: Nishe Rajen Shonker Adv <nrshonker@gmail.com>

Reply to  regard to the report of the Joint Committee filed by Secretary, Environment
Department for State of Kerala
Sir.
     Please find attachment reply filed by the Respondent State of              Kerala 
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